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(viii) SHORTAGE OF EDIBLE OIL IN 

DELHI. 

SHRIMATI PRAMlLA DANDA-
VATE (Bombay North. Central) : 
Under Rule 377, I am makklg a state-
ment: 

Besides non-availability of sugar 
and wheat in 80 per cent of the ration 
shops in Delhi edible oil has also now 
disappeared. 

Though STC has large supplies of 
edible oils and has delivered full 
supply of oil for the month of Febru-
ary meant for public distribution many 
ration shops in Bombay. Delhi and 
number of places have stopped sup-

plies of palm oil to the consumers. 
The reasOn behind the non-availabili-
ty Of edible oil is not bec81lSe there 
is shortage Of imported oil but because 
of its open market sale as gronndnut 
oil at higher prices. The price of the 
imported oil is fixed at Rs. 8.25 for 
retailers whereas t'he price of the 
imported oil is fixed at Rs. 8.25 for 
with the imported oil, is Rs. 15 to 
Rs. 18 a K.G. My personal experIence 
is that I have bought groundllut on 
from a Delhi shop which smells like 
rapeseed oil. 

I request the Minister of Civil Sup-
plies to institute an inquiry into the 
matter and save the consumer ~ro  
buying adulterated oil at exhorbltant 
price. 
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(ix) DESERTION OF ASIAN GAMES 

COACmNG CAMP BY INDIAN FOOT-

BALL PLAYERS 

SHRI SONTOSH MOHAN DEV 
(SHchar): Mr. Chairman, Sir, 17th 
February, 1981 will be termed as 
black day for the Indian spertsmen in 
the world sports history because of 
the anti-national act of nineteen foot-
ball players who deserted from the 
Asian Games Coaching Camp by sign. 
ing a written undertaking givillg the 
preference to Club's and individual 
interest to natian's interest. It wUl not 
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'be out of point to mention here that 
because Of the most irresponsible de-
i~ion Of the Education Ministry in 
1977 when some Bengal players were 
allowed to leave the camp of Agha 
Khan Gold Trophy, the present inci-
Jent could take place. 

I s~a  demand a full statement on 
(he above incident from the co,ncern-
ed Minilter and a detailed report of 
·the proposed dis~ip inar  action 
against the anti-national players. 
Unless firm and stern action is taken, 
it will spread like a catIlcerous growth 
in the other training camps organised 
l)y various National Federations. It is 
not~d with great CO:1cern that some 
lobby is very much active to give 
'them protection. For the national in .. 
terest, may I expect the Minister to 
enlighten f1e House immediately. 

16.16 brs. 

MOTION OF THANKS ON THE PRE_ 
SIDENT'S ADDRESS-contd. 

MR. CHAIRMAN: We now take up 
further discussion on the following 
Motion of Thanks moved by Shrt 
V. N. Gadgil on the 19th February, 
1981 on the President's Address: 

"That an Address be presented to 
the President in the following 
terms:- ,&'" 

"That the Members of Lok Sabha 
assembled in this Session are deep-
ly grateful to the President for the 
_Address which he has been pleased 
to deliver to both Houses at Parlia-
ment assembled together on the 
16th February, 1981." 

Slui George Fernandes is already 
tln his legs. I may remind you that you 
have already taken 33 minutes. 

SBBI GEORGE FERNANDES (Mu. 
zaf!arpur): Out of that also some time -. 

was taken away by the obstructiom of 
some hon. members. 

MR. CHAIRMAN: I think, you are 
the sole speaker from your pal'ty. 

SHRI GEORGE FERNANDES: That 
is right. 

Mr. Chairman, Sir. judging from the 
President's Address, I would like to 
submit that there is nothing to look 
forward to in so far as the poor, the 
downtrodden, the farmers, the wor-
kers, are concerned. I am reminded 
of the slogan that the Prime Minis-
ter gave in 1971 when she talked about 
garbi hatao. We know what happened 
in the years that followed that slogan 
just as we know what had happened 
preceding that slogan. 

I have here the Economic TimeR of 
February 19: 

"Poverty goes up in U.P. Pt)verty 
afld landlessness are on the increase 
in U.P. according to the national 
sample survey. 

According to the survey, there 
were 172 lakh households depending 
on agriculture in Uttar Pradesh in 
1971-72. 50 per cent of theSe were 
either totally landless or owned less 
than 1 acre of land. Together, they 
accounted for only 4 per cent of the 
total cultivable land. 

What was more distressing, said 
the survey, was that the number of 
households has increased from 45 
lakhs in 1953 to 86 lakhs in 1972. It 
noted that although the population 
increased by 18 per cent during 
1963-64 in U.P., the number of agri-
cultural households increased by 35 
per cent during the same period." 

For years, we were fed with these 
slogans, how the Government was 
going to tackle and then came this 
grand slogan of 1971. Andl here we 
have the results which tell us that, in 
fact, pOverty has been on the increase. 
There is a general feeling in the 
country that a State like Punjab. for 


